[ 6 February, 2024 ]

MR. CHAIRMAN: The following hon. Members associated themselves with the
matter raised by the hon. Member, Shri Neeraj Dangi: Shrimati Jebi Mather Hisham
(Kerala), Dr. John Brittas (Kerala), Dr. Santanu Sen (West Bengal), Shri Rajmani
Patel (Madhya Pradesh) and Dr. Sasmit Patra (Odisha).

Demand for age relaxation in the recruitment for Economically Weaker Sections
(EWS) candidates
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MR. CHAIRMAN: The following hon. Members associated themselves with the issue
raised by the hon. Member, Shri Digvijaya Singh: Shrimati Jebi Mather Hisham
(Kerala), Dr. Amar Patnaik (Odisha), Shri Vijay Pal Singh Tomar (Uttar Pradesh),
Shri Ajay Pratap Singh (Madhya Pradesh), Shri Kailash Soni (Madhya Pradesh), Shri
Niranjan Bishi (Odisha), Shri Jawhar Sircar (West Bengal), Shrimati Mahua Maji
(Jharkhand), Dr. Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Shri
Neeraj Dangi (Rajasthan), Shri Saket Gokhale (West Bengal), Dr. John Brittas
(Kerala), Shrimati Sulata Deo (Odisha), Shri Kanakamedala Ravindra Kumar

33



34

[RAJYA SABHA]

(Andhra Pradesh), Shrimati Vandana Chavan (Maharashtra), Shri Rajmani Patel
(Madhya Pradesh) and Dr. Sasmit Patra (Odisha).

Concern over various problems faced by journalists
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MR. CHAIRMAN: The following hon. Members associated themselves with the issue
raised by the hon. Member, Shrimati Seema Dwivedi: Dr. Ashok Bajpai (Uttar
Pradesh), Shrimati Sumitra Balmik (Madhya Pradesh), Dr. K. Laxman (Uttar
Pradesh), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Vijay Pal Singh
Tomar (Uttar Pradesh), Shri Niranjan Bishi (Odisha), Shrimati Mahua Maji
(Jharkhand), Dr. Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Dr.
Amar Patnaik (Odisha), Shrimati Sulata Deo (Odisha) Shri Kanakamedala Ravindra
Kumar (Andhra Pradesh) and Dr. Sasmit Patra (Odisha).
Now, Shri Aneel Prasad Hegde.

Concern over negative impacts of Genetically Modified (GM) Crops on the Indian
People

SHRI ANEEL PRASAD HEGDE (Bihar): Mr. Chairman, Sir, thank you for giving me an
opportunity to speak on an important issue of the health and socio-economic impacts
of GM crops on the Indian people. The Bt-gene (GMO) was introduced into Hybrid
Cotton in India, the only country in the world to do so, as a 'value-capture
mechanism'. Conservative estimates indicate that Indian farmers may have paid an
additional amount of Rs. 14,000 crore for Bt cotton seeds and trait fees between 2002
and 2018. The hybrid technology disallows seed-saving by millions of small farmers.



